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3. ORDER DATED 23,02,2004,

Heard Mr,P,K,Padhi,Learned
Counsel for the Applicant and Mr.A.K,
Bose,Learned 3enior standing Counsel
appearing for the Respondents,By
;;ai:mzucing a letter No.B.B/s-so’I(CAT)dt.'
28,1.2004,)earned Senipr Standing Counsel
appearing for the Respondents submitted
that Sri Surendra Kumar Kisan' Applicant,
in this Original Applicetion who was
provisienally appeinted as GDSEPM of -
Tudaloga BO on 31,8,98 has since been
dismissed from service w.e.f. 30,10,03
consequent upoh a prgceeéing% initiated
under rule-10 of GDS (Cenduct and Service)
Rules,2001,In the aforesaid facts and
circumstances of the case,this Original

Application has beceome infructieus and

is accordéingly dismissed,lp costs,
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